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TRANSLATED COPY 

OFFICE OF NAGAR PARISHAD, SIWAN 

letter number ……………….. 
Sender, 

City Executive Officer, 

Municipal Council, Siwan. 

 

To. 

Project Director, 

Bihar Urban Infrastructure Development Corporation Limited,  

BUIDCO, Siwan. 

Siwan, dated 23rd May, 2025 

 

Subject: Regarding the suit O.A. No. 180/2024/EZ (Prayag Kumar Vs. Bihar State 

Pollution Control Board & Ors.) filed in the Hon'ble National Green Tribunal Easter 

Zone Kolkata. 

 

Sir, 

Regarding the above mentioned subject, it is to be said that a case has been filed 

in Hon'ble National Green Tribunal Easter Zone Kolkata in O.A. No. 180/2024/EZ 

(Prayag Kumar Vs. Bihar State Pollution Control Board & Ors.) for cleaning and 

beautification of Siwan Daha river. In which the date is fixed as 05.08.2025, but 

an order has been received to file the counter affidavit within one month. 

 

Therefore, attaching the photocopy of the received order, it is requested that kindly 

inform this office about the updated status of administrative approval of DPR 

(Details Project Report) related to cleaning and beautification project of Siwan Daha 

river, so that the counter affidavit can be filed in time. 

 

Enclosure: As above. 
 

Yours Faithfully, 
Sd/- 

Executive Officer, 
Municipal Council, Siwan. 

 
Letter No.- 1042/ dated 23/05/25 

 
Copy To: 
 

1. Managing Director, BUDCO Patna for respectful information. 
 

2. The Secretary, Urban Development and Housing Department, Bihar Patna 
for information. 

 
 

Sd/-  
23/05/25 

City Executive Officer, 
Municipal Council, Siwan. 
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